
Govemment of Jammu and Kashmir

Departmentof L"-aiJ;,i:f##liamentarvAffairs

SrinaBar/Jammu

Subject:-Litigation Reforms and effective monitoring of Litigation in Union territory of

JammuandKashmir-Appointmentofofficerlncharge(olC)Litigation.

GOVERNMENT ORDER NO: - 6330- JK (LD) of 2026

DATED:- 19 - 05 - 2026

Sanction is hereby accorded to the appointment of Officer's of Jal Shakti

Department as Officer In charge (OIC) Litigation for the cases mentioned in

annexure to this Govemment o;der including Contempt Petition if any' pending

before Hon'ble High Court of J&K and Ladakh/Central Administrative Tribunal/

any other forum.

The terms and conditions of appointment of the OIC shall be govemed by the

provisions of Govemment Order No' 1 673 -JK(LD) of 2021 dated24'03 '2021'

By order of Government of Jammu and Kashmir'

No:-LAW-OIC/5/2026

Copy to the:-

sd/-
(Achal Sethi)

Commissioner/Secretary to Government

Dated: - 19'05'2026

L

tq 5'
(Reyaz Ali B r)

l.
2.

3.

4.

5.

6.

Leamed Advocate General, J&K'

iinun"iut conl*irrioner (Additional chief Secretary) Jal shakti Department

Principal Secretary to Hon'ble Lieutenant Govemor' Raj Bhawan'

,ri"ii."r""t, triK), Ministry of Home Affairs' covemment of lndia'

negistrar General' High Court of J&K and Ladakh' JammdSrinagar'

art"n.ipul S"".",u., tJHon'ble ChiefJustice' High Court of J&K and Ladakh'

7. Director Litigation, Srinagar/ Jammu'

8. Law Officer concerned

9. Officer ln Charge Litigation(Otc)'

10. Private Secretary to ChiefSe$etary for information of Chief Secretary'

I l. Private Secretary to Commissioner/Secrctary Law'

12. lncharge Website.

13. Govemment Order file'

14. Concerned file.

Deouw Legal RemembrancPr

(^.^



Annexure to the Government order No:- 6330- JK(LD) of 2026 dated 19'05'2026

OICTitle of caseCase No.S.N
o

Er. Vineet Nanda, Execu

Engineer PHE Mechanical
Division ourl

tive

Pervaiz Akhter vs UT of
J&K

oA 12026

Er. Vineet Nanda, Execu

Engineer PHE Mechanical
Division ourl

tive

Ram Avtar vs UT of J&K
oA 514120

2

Er. Rajesh Kumar Execu

Engineer, Irrigation Division- II
Jam mu

tiveMohan Lal Choudhary Vs

UT of J&K and Others
wP (c)
FresU2026

3

Er. Rajesh Kumar
Engineer, Irrigation Division- II
Jam mu

Curdyal Singh s UT o

J&K and others

iwP(c)
137512021

l

Er. Hafizullah Reshi'
OIficer to Chief Engineer'

Technical

I&FC Jammu

2026 Mohd Younis
Vs Jal Shakti Department

OA No.
472t2026

)

Er. Bharat Vikas Sharma'
Executive Engineer, PHE Doda

UT of J&K & Ors & Nazlr
Ahmed

WPC No. -
-2026

6

Er. Bharat Vikas Sharma'
Executive Engineer, PHE Doda

titled Khurshid Ahm
ZargxYs UT of J&K &
Ors

ed
7

Jotind.. Kumar' Execu

Engineer PHE Division
Nowshcra

tiveMohd.Azam Vs UT of
8

Jutir.l"t Kumar, Execut

Engincer PHE Division
Nowshera

tvc
Hem Raj Vs UT of J&KOA

38812026

Jatinder Kumar, Execu

Engineer PHE Division
Nowshcra

tiveTitak Raj and another Vs

UT of J&K
OA
16212026

l0

Jutind". Kumar, Execu

Engincer PHE Division
Nowshera

tive
Jagdish Raj Vs Shaleen

Kabra and Ors
CP
67712025 it
OA
45312022

ll

Jatinder Kumar, Execu

Engineer PHE Division
Nowshera

tive
Sanjeev kumar Vs
J&K

UT oft2

iatin<ter Kumar, Execu

Engineer PHE Division
Nowshera

tive
Bodh Raj Vs UT o f J&kwP@NO-

22',16t202s
l3

Jatinder Kumar' Execut

Engineer PHE Division
lve

Bodh Raj Vs UT of J&kwPoNo-
2278t2025

t4

tivecuxE cmu arKrtiit denJk&f J()S
'lURadhBowPo No-t5

c

I

Executive

WPC No.
2420t2022

.I&K
OA
25812026

9

CCP(S)
24512025 in
WPC NO

242812024

Nowshera



Engineer PHE
Nowshe ra

Division
227912025

Jatinder Kumar'
Engineer PHE Division
Nowshera

Executive
Bodh Raj Vs UT of J&kwPONO-

228012025
l6

vtbr


